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central Administrst ive Tribunal
Principal Bench

O.A. l\lo. 539/96

Neu Delhi, this the 14th day of March,1996

Hon'blc Shri A .U .Haridasen,Uic8-Ch3irrPan( J)
Hon'ble Shri R»K. Ahooja, Member (a)

Smt. Uanaja Si^/asankaran,
UDC, Ota, General of Armament Supply
IMav/al Headquarters, Uest Block-V,
B.K. Puram,
Neu Delhio ...Applicant
(By Shri Shanker Diuote,Aduocate)

Versus

Union of India through its
Secretary, Ministry of Defence,
South Block,Neu Delhi,

Union'of India through its
Secretary,Dep3rtment of Personnel,
North Block,
Nso Delhi,

• O

3. Government of India,
Q  Ministry of Defence through its

Joint S8cretary(Trg.) & JAQ
C-II Hutments,
DHQ, P.O. New DeIhi-11 0. OHl . . . .Pr^pon derst?

(By None^

By Hon'ble Shri A.\/.Harid3san,l/ice-Chairman(J)

Learned counsel for the applicant seeks pormicsion

to withdraw this application with liberty to move

at an appropriate time. Granting such permission, the

application is dismissed as withdrawn.
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(R . K • A ha'O'Ta^ {r, u u
(a .y .Har idasan;
V ic e-Cha irno o{J)


